3889 Written Answers VAISAKHA 21, 1884 (SAKA) Written Answers 3890

ing the monthly meetings with the
representatives of the National Fede-
ration of P. & T. employees;

(b) il so, number of meetings held
in 1961; and

(c) if not, the reasons for the same?

The Minister of Transport and
Communications (Shri Jagjivan Ram):
(a) to (c). At a recent informal meet-
ing with Seccretary-General and other
representatives of the Union, it was
decided that a meeting would be held
with the Director-Generai to discuss
pending items. A letter asking the
Unions to send the list of subjects to
be discussed has already been issued.
This meeting will be the first of the
periodical meetings.

Municipal Act for Agartala and Tri-
pura

1133. Shri Biren Dutta: Will the
Minister of Health be pleased to
state: r

(a) whether rules have been framed
to introduce the newly adopted Muni-
cipal Act for Agartala, Tripura; and

(b) when the Municipal election is
expected to take place?

The Minister of Ilcalth (Dr. Sushila
Nayar): (a) Rules regarding election
of Commissioners have been framed.
Necessary action to frame other rules
is being taken.

(b) Municipal elections are likely to
be held by the 25th April, 1963.

Telephone Exchange at Kathua
( Shri Inder J. Malhotra:
1134. { Shri Gopal Dutta:
| Bakshi Abdul Rashid:

Will the Minister of Transport amd
Communications be pleased to state:

(a) whether there is any scheme to
open a telephone exchange at Kathua
(Jammu & Kashmir);

(b) if so, what progress has been
made in this respect; and
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(c) by when this project is likely
to be completed?

The Minister of Transport and Com-
munications (Shri Jagjivan Ram): (a)
to (c) A telcphone exchange has al-
ready been opcned at Kathua on 2nd
May, 1962.

Thein Dam

( Shri Inder J. Malhotra:
1135. < Shri Gopal Dutt:
| Bakshi Abdul Rashid:

Will the Minister of Irrigation and
Power be pleasced to state whether
Government have taken any final
decision regarding the construction of
“Thein Dam” on the river Ravi near
Basollie (Jammu and Kashmir)?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): No.
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